FORM B

PUBLIC ANNOUNCEMENT

Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

TIRUPATI FABRICATORS PRIVATE LIMITED

debtor is incorporated /Registered

RELEVANT PARTICULARS
1. | Name of corporate debtor Tirupati Fabricators Private Limited
2. | Date of incorporation of corporate 27th October, 1989
| | debtor
3. | Authority under which corporate ROC-Mumbai

4, | Corporate Identity No. / Limited

Liability Identification No. of
corporate debtor

CIN: U27300MH1989PTC054062

. | Address of the regjstered office and

principal office (if any) of corporate
debtor

Row House No. J-22,Midc Area,
Jalgaon 425003 Dt-11/4/91,
Maharashtra, India

6. | Date of closure of Insolvency 23rd September, 2024
Resolution Process

7. | Liquidation commencement Hon’ble NCLT passed the Liquidation order on
date of corporate debtor 24th September, 2024

8. | Name and regjstration number Abhijit Shrikrishna Gokhale
of the insolvency professional IBBI Registration No.

acting as liquidator

IBBI/IPA-002/IP-N00964,/2020-2021/13092

. | Address and e-mail of the liquidator,

as regjstered with the Board

Registered address: A/1903, 19th Floor, N L
Aryavarta, N L Complex, Dahisar East,
Op. Anand Nagar, Mumbai - 400068.

Email: abhijitgokhale07@gmail.com

10.

Address and e-mail to be used for
correspondence with the liquidator

Registered Address: Orion Resolution and
Turnaround Private Limited,

811,8th Floor, Meadows, Sahar Plaza

Complex, Off. J B Nagar/Chakala Metro Station,
Andheri - Kuria Road, Andheri East,

Mumbai - 400093.

Email: liquidation.tirupatifabricators@outlook.com

11

Last date for submission of claims

24th October, 2024

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench
has ordered the commencement of liquidation of the TIRUPATI FABRICATORS
PRIVATE LIMITED on 24th September, 2024
The stakeholders of TIRUPATI FABRICATORS PRIVATE LIMITED are hereby called f-
upon to submit their claims with proof on or before 24th October, 2024, to the’ ||/
liquidator at the address mentioned against item No.10. A )
The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with the proof in person, by post or
by electronic means. . U/.A/ e )
Submission of false or misleading proof of claims shall attract perﬁ%‘m\ Rois
- Sdy/-
IP Abhijit Shrikrishna Gokhale,
Liquidator of Tirupati Fabricators Private Limited
Registration No. IBBI/IPA-002/IP-N00964/2020-2021/13092-
Registered Address: A/1903, 19th Floor, N L Aryavarta,
N L Complex, Dahisar East, Op. Anand Nagar, Mumbai 400068.
Registered Address: 811,8th Floor, Meadows, Sahar Plaza Complex,
Off. J B Nagar/Chakala Metro Station, Andheri - Kurla Road,
Andheri East, Mumbai - 400069.
Process specific e-mail ID for correspondence:
liquidation.tirupatifabricators@outlook.com
AFA valid upto 30th June, 2025
Date: 27th September, 2024
Place: Mumbai
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NORTH CENTRAL RAILWAY

Letter No. DRM/C/AGRA/HFR/E-AUCTION

E-Auction Notice

On behalf of the President of India, The Sr. Divisional Commercial Manager—North
Central Railway—Agra invites E-Auction as per category given as under :—

| Catalogue No.: ADVT-AGRA-24-06

Asset Details : Commercial Publicity via Glowsign at Mathura Jn. railway station
Zone lInd, Publicity on platforms and concourse area.

E-Auction Start Date and Time : Date :01.10.2024 Time : 11:00
E-Auction End Date and Time : Date :01.10.2024 Time : 11:30

Note : Prospective bidders are requested to visit E-Auction Leasing Module
on IREPS website (www.ireps.gov.in). The Lot-wise details are available therein
under the above mentioned Catalogue Number. 1693/24 (D

@ CPRONCR & www.ncr.indianrailways.gov.in

Dated :-18.09.2024

Category : Publicity

[£] North central railways

CENTRAL RAILWAY

PUBLIC NOTIFICATION
Notice is hereby given to all users of Railway lines and premises situated on the
completed section of the under noted section of the Central Railway that the 25000
Volt, AC overhead Traction wires will be energized on or after the date specified
against the section. On and from the same date the overhead traction line shall be
treated as live at all times and no unauthorized person shall approach or work in the
proximity of the said overhead line.

Section Km / Chainage Date of Energisation
From To
New Goods Shed |Loc:NGSM/1016 |Loc. NGSM/CY-
Mulund (Container |A, Ch:29/450 1A-4, Ch.29/

siding, Line - 1,2,3 029.30
& 4) (Goods line)
Kalamboli yard,

Line No.6 Ch: KLMG/ Ch: KLMG/

(Goods line) 178.40 1131.40

GRS 9 fahIed AHT & 1Y T AT SSHI JJURTY &

30.09.2024

Loc: KLMG/32, |Loc: KLMG/5018,

KONKAN RAILWAY CORPORATION LIMITED
(A Government of India Undertaking)
TENDER INVITATION NOTICE

1. OPEN E-TENDER (SINGLE PACKET SYSTEM). Name of Work: Erection of
OHE works for 2 x 25 KV Traction system between Chennai to Renigunta
section of Chennai, Southern Railway in the state of Tamil Nadu. Notice No:
KR/CO/EL/MAS-RU/T/19/24 Dtd: 27/09/2024. Completion Period: 12
(Twelve) Months. Estimated Cost: ¥ 7,85,34,653/- excluding GST. EMD:
%5,42,700/-.

2. Special Limited E-Tender (SINGLE PACKET SYSTEM). Name of Work:
Supply and execution of Cement Concrete for Foundation and plinth in Normal,
Hard & Rocky soil for 2X25 KV traction system in Chennai - Renigunta section of
Chennai, Southern Railway. Notice No: KR/CO/EL/MAS-RU/T/20/24 Dtd:
27/09/2024. Completion Period: 8 (Eight) Months. Estimated Cost: ¥
2,94,74,480/- excluding GST. EMD: ¥ 2,97,400/-.

Last Date & time for Online Submission Of Tender: 14/10/2024 up to
15.00 Hrs. Opening of Tender: On 14/10/2024 at 15.30 Hrs. Amendments /
Corrigendum if any, would be uploaded on IREPS website only. Submission of
Tender Documents: Through IREPS. Manual Tender Documents shall not
be accepted.

wE A

& NORTH CENTRAL RAILWAY

Tender Notice No.9620242025 Dated: 24.09.2024

E- Tender Notice

Divisional Railway Manager (Engineering)/ North Central Railway, Prayagraj, for and on
behalf of the President of India, invites online open tenders (E-tender) as detailed below-

SN:1| E-Tender Notice No.: 9620242025-215, GEM/2024/B/543 1513

Dated- 24.09.2024

CENTRAL RAILWAY

E-Tender Notice No.: NGP-ELECT-
TRD-2024-25-11R1, dated 24-09-2024
Name of work: Replacement of M/S
NICCO make Contact Wire having silver
brazed joint for improving reliability and
safety in Nagpur Division of Central
Railway. Estimated Cost of work: Rs.
1,14,59,820/-. Earnest Money Deposit:
Rs. 2,07,300/-. Last date & Time for
submission of tender : 21-10-2024 at
15.00 Hours Web site address: Details
are available on Railway website
www.ireps.gov.in.

Sr. DEE (TRD), Nagpur
TARATD 3 fAvhied T S A1
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CORRIGENDUM

el ||
E-Auction Sale Notification No. SlllI/
Auction Programme-1/0ct-2024 dt-
18/09/2024, Additional E-Auction Sale
Programme scheduled to be held in the
month of October - 2024 at Pratapnagar
depot is scheduled as follows: DEPOT:
Pratapnagar; Additional Round:
01/10/2024; Officer in charge: Sr.
Divisional Materials Manager -
Vadodara; Contact no. 09724091750;
Please visit Western Railway Website of
material Management Department i.e.
www.wr.indianrailways.gov.in as well
as on www.ireps.gov.in e-auction portal
for further information. 0583

Like us on: [ facebook.com/WesternRly

CENTRAL RAILWAY

INTRODUCTION OF AC 25 kV TRACTION
"WARNING TO ROAD USERS"

It is notified for information of the Public
that in connection with introduction of
25000 Volt, AC, Electric Traction Over the
sections in 1) New Goods Shed Mulund
(Container siding, Line-1,2,3&4)
(Km.NGSM/1016A,Ch:29/450) to
(Km.NGSM/CY- 1A-4,Ch.29/029.30) and
2) Kalamboli yard, Line No.6
(KM:KLMG/32, Ch:KLMG/178.40) to
(Km: KLMG/5018, Ch: KLMG/1131.40)
on Goods line in Mumbai Division of
Central Railway, height gauges have
been erected at all level crossings with
clear maximum height of 4.78 m above
road level with a view to prevent loads of
excessive height from coming into
contact or dangerous proximity to live
Traction wire (Contact wire), which shall
be at a height of minimum 5.5m above the
rail level at level crossings. Public are
hereby notified to observe the height
specified above for the purpose of loading
vehicles and to see that the loads carried
in road vehicles do not infringe the height
gauges under any circumstances. The
dangers of a load of excessive height are
as follows:- i) Danger to the height gauge
and consequent obstruction to the road
as well as the railway line. ii) Danger to
the materials or equipment carried or the
vehicle itself. iii) Danger of fire and risk of
life due to contact with or dangerous
proximity to the conductors.
GARATE T AFRIeH WM & A1
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PUBLIC NOTICE

Mrs Rashida Badani, Mrs Tasneem
Pardawala and Mrs Mubina Godhrawala,
members of Gulzar Co-operative Housing
Society and holding Flat No.71 in the
building of the Society, has reported to the
Society that the Original Share Certificate
No. 028 for 5 (Five) Shares bearing Nos. From
136 to 140 has been lost/misplaced and an
application has been made for duplicate
Share Certificate. A police complaint for the
same has been lodged with Byculla Police
Station dated 17/06/2024.The Society
hereby invites claims and objections from
claimants/objector or objectors for issuance
of duplicate Share Certificate within the
period of 14 (fourteen) days from the
publication of this notice, with copies of such
documents and other proofs in support of
his/her/their claims/objections for issuance
of duplicate Share Certificate to the
Secretary of Gulzar Cooperative Housing
Society, 36/40 Dadoji Kondev Marg, Byculla
East, Mumbai-400027 if no claims/
objections are received within the period
prescribed above, the Society shall be free to
issue duplicate Share Certificate in such
manner as is provided under the bye-laws of
the Society. The claims/objections, if any,
received by the Society shall be dealt with in
the manner provided under the bye-laws of
the Society. A copy of the registered bye-
laws of the Society is available for inspection
by the claimants/objectors, with the
Secretary of the Society between 10.00 AM
t0 4.00 PM on working days from the date of
the publication of the notice till the date of
expiry of its period.

For and on behalf of Gulzar Cooperative
Housing Society

Sd/-

(Hon. Secretary)

Date:27-09-2024

Place : Mumbai

NORTH CENTRAL RAILWAY

No. C/158/JHS/RCR/E-Auction/2024

E-AUCTION NOTICE @

On Behalf of The President of India, The Divisional Railway Manager,
(Commercial) Jhansiinvites e-auction as per categories given as under :-

Date: 24.09.2024

Catalogue No.: RCR-KURJ-01

Category: Miscellaneus-Static-Services-Rail-Coach-Restaurant

station of Jhansi Division.

Asset Details: Allotment of Rail Coach Restaurant in circulating area beside
approach road of railway station garden in 300 Sq.mt area at Khajuraho railway

Name of Work: Rendering bi-annual service of maintenance of service buildings,
officer's Bungalow, staff quarters etc.in section of SSE/W/NYN&SSE/W/Station
Prayagraj for two (02) years.

Approx Cost (In 3): ¥ 1,39,60,059.00 | Earnest Money (In): ¥ 2,19,800.00

Date & Time of Closing of tender: 16.10.2024 at 17:30 PM

Completion Period: 24 Months | Nature of work: Any Civil Engineering work.

NOTE:1) For full details and submission of tenders, please see the website
1697/24(DG)
() North central railways X4 @CPRONCR www.ncr.indianrailways.gov.in

www.Gem.gov.in.

IASTERN RAILWAY

E-Auction is invited by Sr. Divisional Commercial Manager,
Eastern Railway, Howrah Division, 4th floor, Yatri Niwas, Near
Howrah station, Howrah-711101 for awarding contract of
installation and operation of Automated Teller Machines (ATMs)
over Howrah Division for a period of & years. For more details
and participation in E-Auction kindly visit the website
www.ireps.gov.in through E-Auction Leasing Module. Auction
Catalogue No. : ATM-HWH-10. Lot No./Category, Name of
the station are as follows : (1) ATM-HWH-AMBG-Gen-97-24-
1 (ATM - General), Arambag. (2) ATM-HWH-PDA-Gen-99-24-
1(ATM - General), Pandooah. (3) ATM-HWH-KWAE-Gen-101-
24-1 (ATM - General), ATM-Il at Katwa. (4) ATM-HWH-MSAE-
Gen-104-24-1 (ATM - General), Masagram. (5) ATM-HWH-
GPAE-Gen-103-24-1 (ATM - General), Guptipara. (6) ATM-
HWH-JRAE-Gen-105-24-1 (ATM - General), Jaugram. (7) ATM-
HWH-SAME-Gen-107-24-1 (ATM - General), Samudragarh.
(8) ATM-HWH-JIT-Gen-102-24-1 (ATM - General), Jirat.
(9) ATM-HWH-BMAE-Gen-106-24-1 (ATM - General), Belmuri.
(10) ATM-HWH-KWAE-Gen-100-24-1 (ATM - General), ATM-1
at Katwa. Auction start date/time : 09.10.2024 at 11.00 hrs.

(HWH-312/2024-25)

Tender Notices are alse available at Website www.er.indianrailways.gov.in / www.ireps.gov.in

Follow us at : ) @EasternRailway §) @easternrailwayheadquarter

Auction Start : 10.10.2024 at 10:45 hrs

Auction End: 10.10.2024 at 11:15 hrs

Note:- Prospective bidders are requested to visit e-Auction Leasing module on
IREPS website (www.ireps.gov.in). The Lot-wise details are available therein

under the above mentioned Catalogue Number. 1695/24 (ADM
[£] North central railways @& www.ncr.indianrailways.gov.in XX @ CPRONCR

WEST CENTRAL RAILWAY

Material Management Department
(’e’-Tender Notice for the supply of Stores, No. EPS/41/2024)
PCMM/WCR on behalf of the president of India Invites the following
advertised tenders through E-procurement System. No manual/postal
offers shall be entertained. Tenders can be accessed under the link website|

“https ://ireps.gov.in” for details and for submission of Tender.
Sr | Tender Short Description Tendered
No| No. Qty.
1 [8124WCR|Manufacture and supply of 10125 mm pre-curved/ |1165 Set
TP68 curved switches
2 [38242195|Knuckle Pin with anti-theft cotter pin 37919 Nos,
3 [30241459|Connection for side filling of roof water tank 1381 Nos.
4 |40242202|Valve regulated lead acid single cell 61 Set
5 |30241549|PROCUREMENT OF SECONDARY LATERAL 1266 Nos.
DAMPER FOR ALL COIL FIAT BOGIE
6 [50243091|RELAY, AC IMMUNE, PLUG IN TYPE STYLE ‘QNA1’|2007 Nos.
DC NEUTRAL LINE 24V-DC
7 165245012|Supply and Commissioning of Hydraulic Re-railing Equipment |1 Set.
8 [81245118|Manufacture and supply of Rail Screw 155903 Nos.
9 [30241654|Procurement of Draw Bar And Castle Nut 933 Nos.
10 [20242078|I0H KIT COMMON ITEMS/COMPONENTS 38 Set.
11 |30241515A|PROCUREMENT OF BALL JOINT ROLL LINK FOR[3981 Nos.
FIAT BOGIE OF LHB COACHES

All Above Tenders Due date Sr No. 1 - 15.10.2024, Sr No. 2 to 8 -
21.10.2024 & SrNo.9to 11-24.10.2024.
Principal Chief Material Manager, WCR, Jabalpur

TITS 9RA SMf3RITeT U Ban TawadT &t 3k
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(E-Tender Notice No.: M 137_MECH_
PRTN_TEND_24_9R, For and behalf of
The President of India, Dy. Chief Mechanical
Engineer, Carriage & Wagon Repair
Workshop, Western Railway, Pratapnagar,
invites E-tender as per the details given
below. 1). Name of Work: Dismantling,
cleaning, repair, assembly and painting of all
types of CASNUB Bogie, Dismantling and
Assembly of VVN (Milk van) Bogie and Hot
Riveting work / Huck bolting work in BG
wagons at Pratapnagar workshop, Western
Railway as per scope of work. 2). Estimated
cost of work: ¥2,86,20,182.16/- (Rupees
Two Crore Eighty Six Lakh Twenty
Thousand One Hundred and Eighty Two
and Sixteen Paise Only) 3). Bid Security
to be deposited: ¥ 2,93,100/- (Rupees
Two Lakh Ninety Three Thousand and One
Hundred Only) 4). Tender Document
Fees: NIL 5). Completion Period: 24
(Twenty Four Months). 6). Validity of
offer: 90 days. 7). Date & Time for
submission of tender & Opening of
tender: Bidding will be closed on
19.10.2024 at 12:30 hrs. and will be opened
on same date at 12:45 hrs. 8). Website
particulars and notice for location
where complete details can be seen:
Website www.ireps.gov.in Office of the
Chief Workshop Manager, Pratapnagar,
Western Railway - 380004 184

Like us on: I facebook.com/WesternRly

PUBLIC NOTICE

Notice is hereby given that | am investigating
the title of SUNITA T. MOTIANI (hereinafter
referred to as the “Owner”) with respect to
an immovable property more particularly
described in the Schedule hereunder written
(the said “Premises”), on behalf of my client,
who intends to purchase the said Premises
fromthe Owner.

All persons/entities including an individual,
Hindu Undivided Family, a company, banks,
financial institutions, non-banking financial
institutions, a firm, an association of persons
or a body of individuals whether incorporated
or not, lenders and/ or creditors having any
benefits, titles, claims, objections, demands
or rights or interest in respect of the said
Premises or any part thereof by way of
inheritance, sale, transfer, share, mortgage,
pledge, charge, lease, lien, license, assignment,
tenancy, gift, exchange, encumbrance,
family arrangement/ settlement, bequest,
succession, maintenance, easement, trust,
possession, decree or order of any court of
law, contracts/ agreements/ memorandum
of understandings, letter of intent/ heads of
terms, partnership, lis pendens, reservation,
power of attorney, option, right of first
refusal, preemption or any liability or any
commitment or otherwise of whatsoever
nature is/ are hereby required to intimate in
writing, along with documentary evidence to
the undersigned at their address at B - 1103,
11th Floor, Evershine Embassy, Veera Desai
Road, Andheri (West), Mumbai - 400 053
within a period of 14 (fourteen) days from
the date of publication of this notice of such
claim, if any, failing which it shall be
presumed that there is/ are no claim/s and
such claim/s, if any, shall be considered to
be waived and abandoned and will not be
enforceable/ binding on my client.

SCHEDULE HEREINABOVE REFERRED TO:

[Description of the Premises)

Flat bearing No. 6 on the 12th floor,
admeasuring 841.31 square feet municipal
FSI (built up) in Wing “B” of the building
known as “Quantum Park” along with one
car parking space No. 4 admeasuring 91
square feet in the basement (-7'-6")
standing on all that leasehold piece and
parcel of land or ground situate, lying and
being at Bandra-Danda Khar (West) bearing
CTS No. D-1084/B/2/A (part) admeasuring
4242.9 square meters or thereabouts and
forming part of larger land being all that
leasehold piece and parcel of land or ground
situate lying and being at Bandra-Danda
Khar (West) bearing CTS No. D-1084 (part)
admeasuring 2983.25 square meters and
CTS No. D-1084 (part) admeasuring
3576.70 square meters together with 10
(ten) fully paid up shares of Rs. 50 each
bearing distinctive numbers 761 to 770
(both inclusive) comprised under Share
Certificate No. 72 dated 21st April 2011
issued by Quantum Park CHSL.
Dated this 27th day of September 2024.
Advocate Kunal Shah
Sd/-
B - 1103, 11th Floor,
Evershine Embassy, Veera Desai Road,
Andheri (West), Mumbai — 400 053.
Email: kunalshah.law@gmail.com

MUMBAI HOUSING & AREA DEVELOPMENT BOARD

(Unit of MHADA)

Tel No.: 022-22054235

Executive Engineer/C-3 Division, 1st floor, 10-12, Ropa lane, Chandanwadi, Marine Lines, Mumbai-400 002.

Email-

id: rreec3mhada @ gmail.com

E-TENDER NOTICE

Digitally Signed & unconditional online Tender in form "B-I" (Percentage Rate) are invited by the Executive Engineer C-3 Div.
Chandanwadi.Mumhai- 400 002 from the Labour Co-opeerative Society registered with MHADA under appropriate class with DDR class in Mumbai city District.

M.B.R.& R. Board. 10-12 Ropa Lane.

Sr. Name of work Amount put to Security Cost of blank Tinie Simit for Contractor
No. Tender Deposit(50% tender completion of Registration Class
Initially & 50% | including GST | work (Including of Labour Co-op.
through Bill) monsoon) Soc.
1 2 3 4 5 6 7
1 |Special Repairs for PMGP bldg. known as ""Samta-A Wing"" at Shrikani Palekar Marg. Mumbai under C-3| Rs.49.81,923/- Rs.50.000/- Rs.590/- 18 Months Class- A
Division. (Repairs to External Plaster and Painting Work)
2 |Special Repairs for PMGP bldg, known as "Samla-B Wing"" at Shrikant Palekar Marg. Mumbai under C-3| Rs.49,92,945/- Rs.50.000/- Rs.590/- 18 Months Class- A
Division (Repairs to External Plaster and Painting Work)
3 |Special Repairs for PMGP bldg. known as ""Samta-C Wing"" at Shrikant Palekar Marg, Mumbai under C-3| Rs.49.84.819/- Rs.50.000/- Rs.590/- 18 Months Class- A
Division. (Repairs to External Plaster and Painting Work)
4 | Special Repairs for PMGP bldg, known as ""Samta-D Wing"" at Shrikant Palekar Marg, Mumbai under C-3| Rs.49,66,887/- Rs.50.000/- Rs.590/- 18 Months Class- A
Division. (Repairs to External Plaster and Painting Work)
5 |Special Repairs for PMGP bldg, known as "Sagar II" at Shrikant Palekar Marg, Mumbai under C-3| Rs.38,16,554/- Rs.39,000/- Rs.590/- 18 Months Class- A
Division. (Repairs to External Plaster and Painting Work)
6. |Special Repairs for PMGP bldg, known as "Parishram II" at Shrikant Palekar Marg, Mumbai under| Rs.48,05,219/- Rs.49,000/- Rs.590/- 18 Months Class- A
C-3 Division. (Repairs to External Plaster and Painting Work)
7. |Special Repairs for PMGP bldg. known as "A. P. Market-A Wing" at Mumbai under C-3 Division. (Repairs to| Rs.49,42,222/- Rs.50,000/- Rs.590/- 18 Months Class- A
External Plaster and Painting Work)
8. |Special Repairs for PMGP bldg, known as "A. P. Market-B Wing" at Mumbai under C-3 Division. (Repairs to| Rs.44.05,081/- Rs.45.000/- Rs.590/- 18 Months Class- A
External Plaster and Painting Work)

Mail - eproc.support@mahatenders.gov. in.
For queries on Tenders Maharashtra Portal, kindly contact
Tel : 18000 3070 2232
Mobile: + 91-7878007972 and + 7878007973

MHADA - Leading Housing Authority in the Nation
CPRO/A/767

Follow us: @mhadaofficial

O0ODBO

1. The Complete bidding process will be online (e-Tendering) in two bid system. All the notifications and detailed terms and conditions regarding this tender notice hereafter will be
published online on website https://mahatenders.gov.in, MHADA Website - https:/mhada.gov.in

Technical Bids will be Opened on 07/10/2024 at 11.00 AM & Price bid will be opened on 07/10/2024, 11:00 a.m. onwards at office of Executive Engineer C-3 Div. M.B.R. & R.

Original Affidavit regarding completeness, correctness and truthfulness of documents and affidavit for non blacklisted (if applicable) submitted on Rs. 100/- Stamp
paper before Executive Magistrate/ Notary. The same must be within the time of Notice Period. All bidders please note that while submitting affidavit, bidder has to

The Exectuvie Engineer C-3 Div. M.B.R. & R. Board. 10-12 Ropa Lane, Chandanwadi, Mumbai - 400 002, reserves the right to accept or reject any or all tenders without assigning

In case of the rates quoted below the estimated Tender cost, the L1 (1st lowest) bidder should have to submit Additional Performance Security Deposit within 8 days after date
of opening tender. If he failed to submit the Additional Performance Security Deposit then L2 (2nd Lowest) bidder will be asked and if he L2 is agree to carry out the work below

2. Bidding documents can be loaded on the website https://mahatenders.gov.in, from Date 27/09/2024 at 10.05 to Date 04/10/2024 upto 17.00.pm.
3. The payment for Tender Form Fee and Earnest Money Deposit (EMD) must be made online.
4.
Board, at 10-12 Ropa Lanem Chandanwadi, Mumbai - 400 002. on website https://mahatenders.gov.in
5. e-Tenderer should submit original documents (those were uploaded during bid preparation) for verification at the time of Technical Bid opening.
6.
mention his name, company name, Name of work(Building Name) and call number of tender on Affidavit. It is compulsory.
7. e-Tenderer should submit information and scanned copies in PDF format in Technical Envelope as mentioned in Technical Offer.
8. Tenderer should have valid class Il / Ill Digital Signature certificate (DSC) obtained from any certifying authority.
9.
any reason.
10.
% than L1 quoted Rate; than his offer will be accepted. For more information please refer Detail Tender notice.
11. Registration certificate under GST is compulsory.
12. Tender called is based on SSR rate without GST. GST will be paid on accepted contract value.
13.

Guidelines to download the tender documents and online submission of bids can be downloaded from website https://mahatenders.gov.in. Help support : 1800-233-7315 E-

Executive Engineer, [C-3 Division]

Sd/-

M. B. R. & R. Board, Mumbai.

S. E. RAILWAY - TENDER

Divisional Railway Manager (Engg.),
Chakradharpur acting For & On behalf of
The President of India invites E-Tenders
against Open Tender. Manual offers are
not allowed against this tender, and any
such manual offer received shall be
ignored. Sl. No. Tender Notice No. &
Name of work are as follows : (1) CKP-
CENTRAL-24-25-24. (i) Upgradation/
Modernization of infrastructure of existing
goods shed at Patasahi. (ii) Patasahi :
Construction of additional loading/unloading
line with related modification of yard.
Tender Value : ¥ 20,71,83,536.78. EMD :
% 11,85,900/-. (2) CKP-CENTRAL-24-25-
27. (i) Upgradation/Modernization of
infrastructure of existing goods shed at
Rangra. (ii) Rangra : Construction of
additional full-length loading line and
extension of shunting neck at both end of
yard. Tender Value : % 23,51,71,337.91.
EMD : X 13,25,900/-. Cost of Tender form
: ¥ 0 for each. Date of opening :
24.10.2024 for each. The tender can be
viewed at Website http://www.ireps.gov.in
The tenderer/bidders must have Class-III
Digital Signature Certificate & must be
registered under on IREPS Portal. Only
registered tenderer/bidder can participate
on e-tendering. All relevant paper must be
uploaded at the time of participating in
e-tendering. Note : e-Tender Forms shall
be issued free of cost to all tenderers.
(Authority-Rly. Bd.’s letter No. 2020/CE-|
/CT/3E/GCC/Policy dtd. 16.07.2020).
(PR-650)

www.freepressjournalin

PUBLIC NOTICE

As required by the Bank, Notice is hereby given that MINALBEN
HITESHSINH PARMAR D/O MOHANSINH SOLANKI being the
owner of the immovable property mentioned in SCHEDULE-I. And
that now the said company intends to create mortgage for the same
in favour of BANK OF BARODA, VAPI TOWN BRANCH, VAPI and
has informed/reported that the documents mentioned in
SCHEDULE-Il hereunder are lost/misplaced/not found and
therefore this notice isissued.

SCHEDULE - | (Description of the Immovable Property)
ALL THAT PIECE AND PARCEL of the immoveable property being
Non-Agricultural Residential open land bearing City Survey No. 477,
admeasuring about- 73.00 Square Meters and City Survey No. 478-
A, admeasuring about- 109.11 Square Meters, situated within the
Village limits of Kasba Dharampur Nagarpalika, Taluka- Dharampur,
District- Valsad, Gujarat State.

Schedule-ll (List of Documents Lost/Misplaced)

1. Original Registered Sale Deed bearing Serial No. 35/2016 dated

18.01.2016 alongwith its Registration fee Receipt.
2. Original Registered Sale Deed bearing Serial No. 1199/1990

dated 05.07.1990 alongwith its Registration fee Receipt.

Documents mentioned herein above at SCHEDULE-II is not found

with the owner and has reported to lost/ misplaced/ not found and
therefore is this notice is issued. If any person/s or any Bank or any
Financial institution having any charge, lien, right, title or interest
over the above said property should inform the undersigned with the
relevant documentary evidence in person within 7 (Seven) days
from the date of publication of this notice. Failing which the title of the
above said property will be presumed to be clear and marketable and
my client will get executed the mortgage in respect to the above said
property in their favour.

Office No. 07, "Garnet",
Seven Jewels, Vapi (E) 396191.
E-Mail Id: charugbhatt@gmail.com

Charu Bhatt
Advocate

PUBLIC NOTICE

NOTICE is hereby given to the public at large
that MR. MORRIS BENNY KINNY and
Others, being the Owners of the said property
and the area of the total Land is 1114 (Sq.
Mtr.) as according to the Property Card had
sold to MR. MOHAMMED AHMED
SIDDIQUI and my client agreed to purchase
the property being CTS NO. 1825 area 824
(Sq. Mtr.) and CTS NO. 1818 area 290 (Sq.
Mtr.) as per Property Card extract of Village
Manori Taluka- Borivali of MSD next to
KINNI Resort having address at Parents
Dreams, Manori Gorai Road, Opp Domina
Resort, Malad Marve Road, Mumbai-
400095.

Any person having any claim in respect of the
above referred premises or part thereof by
way of'sale, exchange, mortgage, charge, gift,
maintenance, inheritance, possession, lease,
tenancy, lien, license, hypothecation, transfer
of title or beneficial interest under any trust,
right of prescription, or pre-emption or under
any Agreement or other disposition or under
any decree, order or award or otherwise
claiming howsoever are hereby requested to
make the same known in writing together
with supporting documents to the
undersigned at below mentioned office
within a period of 14 days from the
publication hereof failing which the claim of]
such person(s) will be deemed to have been
waived and/or abandoned.

Dated this 26 th day of September 2024.
Sd/-
VARUNKUMAR S. MISHRA,
Advocate High Court.
Shop No. 5, Kenwood Tower,
Ramdev Park, Mira Road, Thane —410 107.

PUBLIC NOTICE

By this Notice Public in General is
informed that my client Mr. Shankar Koraga
Shetty, Residing at G/804, 8th Floor, G Wing,
Akruti Orchid Park, Andheri Kurla Road,
Andheri East, Mumbai-400 072 his wife viz.
Varija Shankar Shetty has Co- owned the said
residential premises Flat No. G/804,
admeasuring 67.54 Sq.Mtrs. Carpet on 8th
Floor in the Building No. 1 of G wing of the
Society popularly known as AKRUTI
ORCHID PARK E AND G WING CO OP
HSG SOC LTD, constructed on the plot of]
land bearing Survey CTS No.693 & 699 lying,
being and situated at Village Mohili, Taluka
Kurla, Andheri Kurla Road, Andheri East,
Mumbai- 400 072 Due to demise of my client's
wife Varija Shankar Shetty, leaving behind
1) Husband- Mr. Shankar Koraga Shetty and
2) Son Mr. Sanmaan Shankar Shetty as her only
legal heirs of her undivided share in the said
premise. My client has decided to sell said
premises to prospective purchaser's.

Late Varija Shankar Shetty leaving
behind 1) Husband- Mr. Shankar Koraga
Shetty and 2) Son Mr. Sanmaan Shankar
Shetty, as her only legal heirs, in respect of the
Said Premises. Apart from these legal heirs, if|
any of the person/ persons, other legal heir/s,
Financial Institution/ Banks have any right, in
and upon the said premises, by way of any
heirship, encumbrance, mortgage, Gift, Lease,
Maintenance, Security, Agreement for Sale,
Sale Deed etc., hereby informed them to raise
their Claim in writing within 7 days in the
office of undersigned, from the date of]
publication of this notice along with all the
original relevant documents and papers, if no
any claim received from any person/s, legal
heirs, financial institution/ bank within
stipulated period, the said premises will be free
of all encumbrance and sell transaction will be
completed, objections will not be considered
which will receive after stipulated period,
please take note of it.

Date : 27/09/2024 Sd/-

Adyv. Deepak B. Rane
Add:- Office No.301, Third Floor, Rajan
Niwas, Opp. Aawaz Radio, Edulji Road,
Charai, Thane (W)-400 601

EAST CENTRAL RAILWAY

E-AUCTION NOTICE
E-Auction Notice No. : Com/Catg/DNR/24
The Divisional Railway Manager
(Commercial), East Central Railway,
Danapur for and on behalf of the President of
India invites E-Auction for following works:-
1. Types of Contract : Contract for Catering
Stall at different stations over Danapur
Division, E.C. Railway for a period of five (05)
years. 2. Period of contract : Five (05) years.
3. Catalogue No. : COM-CATG-SMU-7
4. Lot No./Description
Sn. : 1, Lot No. : Catg-DNR-RJPB-SMU-
49-24-1, Station : Rajendra Nagar T,
Platform : 04, Reserved for Category :
Minorities
Sn. : 2, Lot No. : Catg-DNR-PNBE-SMU-
46-24-2, Station : Patna Jn., Platform : 8/9,
Reserved for Category : Schedule Tribe
Sn. : 3, Lot No. : Catg-DNR-PNBE-SMU-
34-23-1, Station : Patna Jn., Platform : 10,
Reserved for Category : Schedule Caste
Sn. : 4, Lot No. : Catg-DNR-PNBE-SMU-
33-23-1, Station : Patna Jn., Platform : 4/5,
Reserved for Category : Divyang
Sn. : 5, Lot No. : Catg-DNR-DNR-SMU-50-
24-1, Station : Danapur, Platform : 01,
Reserved for Category : OBC
Sn. : 6, Lot No. : Catg-DNR-BKP-SMU-48-
24-1, Station : Bakhtiyarpur, Platform : 01,
Reserved for Category : Reserved for
anyone belonging to Freedom Fighters/War
Widows and Widows of Railway
Employees, People who have been
dislocated/displaced due to their land
having been taken over by the Railway for
its own use.
Sn. : 7, Lot No. : Catg-DNR-DNR-SMU-35-
23-1, Station : Danapur, Platform : 4/5,
Reserved for Category : Women,
Schedule Caste
Sn. : 8, Lot No. : Catg-DNR-PNBE-SMU-
44-24-1, Station : Patna Jn., Platform : 6/7,
Reserved for Category : Reserved for
anyone belonging to Freedom Fighters/War
Widows and Widows of Railway
Employees, People who have been
dislocated/displaced due to their land
having been taken over by the Railway for
its own use.
Sn. : 9, Lot No. : Catg-DNR-PNBE-SMU-
45-24-1, Station : Patna Jn., Platform : 6/7,
Reserved for Category : Schedule Caste
Sn. : 10, Lot No. : Catg-DNR-PNBE-SMU-
42-24-1, Station : Patna Jn., Platform: 2/3,
Reserved for Category : Women,
Schedule Tribe
Sn. : 11, Lot No. : Catg-DNR-RJPB-SMU-
37-23-1, Station : Rajendra Nagra T.,
Platform : 2/3, Reserved for Category :
Schedule Caste
5. Date & Time fixed for E-Auction : 10:00
hrs. to 12:10 hrs. on 10.10.2024. (Initial
Cooling Off Period is 30 minutes &
Successive Lot Closing interval is 10
minutes.), 6. Website where complete
details regarding E-Auction is available :
www.ireps.gov.in
Divisional Railway Manager (Comml.)
East Central Railway, Danapur
PR/01210/DNR/COML/N/24-25/76

BRIHANMUMBAI

MAHANAGARPALIKA

TREE AUTHORITY
-PUBLIC NOTICE-

In accordance with the provision under section
8(3) (C) of the Maharashtra (Urban Areas) Protection
& Preservation of Trees Act 1975 (As modified upto
January 2018) 01 proposal from 'N' Ward in Zone-VI
i.e. Total-01 proposals for removal of trees are
approved by Municipal Commissioner, Chairman, Tree
Authority MCGM under sub section (6) of section (8) of
the said Act.

The information of the trees for cutting /
Transplanting in above mentioned proposals is
available on BMC website - https://portal.mcgm.gov.in
/ - About us Ward / Department Manuals / Gardens &
Tree Authority 762 (N)

Supdt. of Gardens & Tree Officer
Supdt. of Gardens & Tree officer of the Tree Authority
Penguin Building, 2nd Floor, Veermata Jijabai
Bhosale Udyan Dr. Ambedkar Road,
Byculla (E), Mumbai-400 027.
Tel. No. 23742162, Email - sg.gardens @ mcgm.gov.in
Sd/-
Supdt. of Gardens
PRO/1414/ADV/2024-25 & Tree Officer

Avoid Self Medication

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF TIRUPATI FABRICATORS PRIVATE LIMITED

5. PARTICULARS DETAILS

1.| Name of corporate debtor Tirupati Fabricators Private Limited
2. | Date of incorporation of corporate debtor | 27th October, 1989

3.| Authority under which corporate debtor | Roc-Mumbai

is incorporated/registered

4.| Corporate Identity No of corporate debtor | CIN:U27300MH1989PTC054062

5.| Address of the registered office and

principal office (if any) of corporate debtor

Row House No. J-22,Midc Area,Jalgaon 425003
Dt-11/4/91, Maharashtra, India

6.| Date of closure of Insolvency Resolution Process | 23rd September, 2024
7. Liquidation commencement date of Hon'ble NCLT passed the Liquidation order on
corporate debtor 24th September, 2024

8.| Name and registration number of the Abhijit Shrikrishna Gokhale
insolvency professional IBBI Registration No.
acting as liquidator IBBI/IPA-002/IP-N00964/2020-2021/13092
9.| Address and e-mail of the liquidator, Registeredaddress:A/1903, 19th Floor, N L Aryavarta, N L
as registered with the Board Complex, Dahisar East, Op. Anand Nagar,Mumbai - 400068.
Email:abhijitgokhale07@gmail.com
10, Address and e-mail to be used for Registered Address: Orion Resolution and

Turnaround Private Limited,

811,8th Floor, Meadows, Sahar Plaza Complex,
Off. J B Nagar/ChakalaMetro Station,

Andheri Kurla Road, Andheri East, Mumbai - 400093
Email: liquidation.tirupatifabricators@outiook.com

correspondence with the liquidator

[11.| Last date for submission of claims | 24th October, 2024

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the
commencement of liquidation of the TIRUPATI FABRICATORS PRIVATE LIMITED on 24th September,
2024.

The stakeholders of TIRUPATI FABRICATORS PRIVATE LIMITED are hereby called up on to submit
their claims with proof onorbefore24th October, 2024, to the liquidator at the address mentioned
againstitemNo.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proofin person,by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties. sdl

IP Abhijit Shrikrishna Gokhale,

Liquidator of Tirupati Fabricators Private Limited

Registration No.IBBI/IPA-002/IP-N00964/2020-2021/13092
Registered Address: A/1903, 19th Floor, N L Aryavarta,

N L Complex, Dahisar East, Op. Anand Nagar, Mumbai 400068.
Registered Address: 811,8th Floor, Meadows,

Sahar Plaza Complex, Off. J B Nagar/Chakala Metro Station,
Andheri Kurla Road, Andheri East, Mumbai - 400069.

Process specific e-mail ID for correspondence:liquidation.tirupatifabricators@outlook.com
AFA valid upto 30th June, 2025

Date: 27th September, 2024
Place: Mumbai
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